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.investigation jnto the affairs o Subong
and Hatticherra Tea Estates in Cachar,

(b) The Committee was constituted
by Gazetts Notification Mo. SO. 443(E)
dated 17.%.81 and comprised five mem-
bers. ~Therea’ter, vide Govt, Gazet-
te Motificatton No. SO 277(E) dated
21.4.1982 and subs#guent amendment
No. SO 522(E) dt. 22.7.82 a fresh
Committes of five members has b#en
eonstituted, il

(c) The Committee constituted by
Gazette Notification No. SO 443(E) dt.
17.6.1981 met once on 10-9.1%81., The
fresh Committee constituted by -Gaz-
i#tte Notification No. SO 277(E) dt.
21.4.1982 and SO 522(E) dt. 22.7.1982
met on the followilg dates: 31.8.1982
and 1.9.1982, 15.91982 to 17.%#-1982, and
4.10.1982,

(d) Before th# Committee could
finalise its report the owmers of the
Tea ‘Gardens obtained an interim Or-
der of Injunction from Calcutta High
Court on  7-10.1982 restraining the
Committee from proceeding further
with the investigation, and from sub-
mitting any report thereon.

() Does not arise in view of (d)
above.
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Filling up of General Category
vacandiss by Bank of 'Baroda

4300, SHRI HARISH KUMAR
GANGWAR: Will the Minister of
FINANCE be pleased to state:

(a) whether Bank of Baroda is
filling general category vacancies
from amongst the employees availa-
ble in the merit list in place of those
who had refused to accept promotion
from clerical to officers cadre;

(b) whether this Bank is also fil-
ling vacancies in place of employees
who had qualified in the written test
and interview but resigned the Bank
service, amongst General Category
employees:

(c) whether this Bank is 'not'ﬁlling
vacancies of SC/ST employees in the
above same cases .and. declaring the
quota of their including their name®
in the final list; and TN

(d) if so. what steps Government
propose to take to ask the Bank to
promote the next employees belong-
ing to SC/ST in place of these who
had resigned from the Bank "service
but their names were included in
the final list of selected persons from
clercial to officers cadre?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA FPOOJARY): (a) to
(d). The Bank of Baroda has report-
ed that in case of promotion from
clerical to officers cadre if a promo-
tee employee from either the general
or the reserved category refuses to
accept promotion or:resigns from the
bank’'s service, the resulting vacancy
is filled in by the next available can-
didate in the’ merit list of ‘the res-
pective category.. However, if .SC/
ST employees are not available the
vacancies are filled in by the general
category candidates.

According to the bank all the
available SC/ST candidates in the
merit list who were successful: in
the written test and interview in the
current year have been promoted ' to
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officers cadre and that there is no
waiting list of such candidates. The
Bank has also reported that the back-
log of unfilled vacancies reserved
for SC/ST is carried forward to
subsequent years in accordance with
Government orders in order to safe-
guard the interest of SC/ST,
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Construcilem wof Calicut Airport

4302. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of CIVIL
AVIATION be mpleased to gfate:

(a) at what stage is the construc-
tion of Calicut aerodrome at present;

(b) how much money Hhas been
allotted for this aerodrome and how
much has been spent already;

(c) whether there is a likelihood
of delay in its construction; and

(d) if so. the reasons thersof and
the time by which it is likely to be
completed?

THE MINISTER OF STATE OF
THE MINISTRIES OF CIVIL AVIA-
TION: AND CIVIL SUPPLIES (SHRI
BHAGWAT JHA. AZAD): {(a) Ten-
ders have been invited for award of
work.

(b) A sum of Rs, 1.89 lakhs ha#
been gpent during the current plan
period for survey and soil investiga-
tion. A provision of Rs, 1.00 crore
exists in the current plan for this
project. Additional funds will be
made awailable as ‘the eonstruction
work progresses,

(c) No, .Sir.
(d) Does not arise. ik





